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and how much i« likely to be spent 
this year, end

<c) what steps are being taken to 
tnanufailure the 1 igs indigenously’

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI K D 
MALAVIA) (a) Two rigs were im­
ported fiom USSR during 1974-75 
Orders have already been placed to 
unport 10 rigs during the current 
year from USSR Romania and 
U S A

(b) During 1974-75 the total 
foreign exchange <tpent on the im­
port of rifts b\ the ONGC wag of the 
order of Rs 5 09 crores During
1975-78 ONGC has planned to spend 
about Rs 22 3 ciores for importing 
additional rigs In addition, Oil India 
Limited i% likely to incur an expendi- 
twe o; the o’ der of about R« 2 0*1 
crore* for the mipoil of a rig from 
the USA

(c) Bharat Hcavv Electrical* 
UmHed (BHEL) have entered into 
collaboiation with a foreign firm for 
the indigenous manufacture of rigs 
The Commission has already issued a 
Letter of Intent to BHEL for the 
supply of Hcven ng% The fi**t rig is 
ex petted t , be delivered towards the 
end of t(*77

Passenger Service of New Katni- 
Morena Line

5277 SHRI RAN ABA11ADUR 
SINGH Will the Mmistei of RAIL 
WAYS be plea***! to state

(a) whether ueavy coaj takes have 
been plying on the New Katm-Morena 
line oi Central Railways for more than 
a year,

(b) whether no passenger service is 
being provided on that line on the 
ground of the track instability, and

<c) what is the real reason for not 
providing passenger service on that
m n

THE DEPUTY MINISTER IN THE 
MINISTRY Or RAILWAYS (bHKI 
BUTA SINGH) (a) Yes The Hon - 
bie Member presumably refers to 
the Katni.Morwa (Singfrauh) Sec­
tion

(b) and (c) In the present work* 
ing conditions of Katni-Singrauli 
section, running of a passenger train 
is not desirable Some of the sta­
tions are IS to *1 kilometres apart 
and provision of control communica­
tions; i« essential with » to ensure 
safety of pass ngers Introduction 
of a passenger train will be consi­
dered when necessan facilities be 
come available

Demand for Nationalisation of 
Digbol Hennery

5278 SARDAR SWARAN SINC.ll 
SOKH 1 W ill the Minister of PEI 
KOI KUM AND CHEMK ALS I 
pit ised to state

U> whether 17 membei<t of Par ? 
ment fiom Assam have utged the C<n 
tre to nationalise Dighoi refinery ui 1 
immediate effect, in view of the < > 
lira! oil cus m the tountn

(b) whether they have also urged 
mcica^e th< price of irude oil frur 
11a 15 to IU 75 pei tonne and

K) if so the leaction of Govern 
men! thereto *

THE DEPUTY MINISTER 1\ TH* 
MINISTRY OF PETROLEUM AM> 
CHEMICALS (SHRI C P MAJH1 
ta> to (u  A memorandum signal 
by 15 Members of Parliament ha 
been received wherein it ha§ be*1 
inter alia suggested that th< Digbt't 
refinery should be taken ovei immt 
diately and that the royalty *ot 
Assam crude should be mcieased t 
Rs 76,- per tonne The augg^1011 
for nationalisation of the Digboi r< 
finery has been noted, and m hn 
with 4ĥ  declared policy of acquiring 
effective control over the petroltum 
refineries and marketing company 
the Digboi refinery will *&> u
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brought into the Public Sector at the 
appropriate tune Regarding the pro­
posal for increasing the royalty, no 
final decision has yet been taken
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Recruitment to !»«*« advertised fey 
Railway Service Conunlasiftn, 

Musaffarpur (Nortli 
Eaufcern Railway)

V280 SHRI BHOGENDRA JHA 
W ill the Minister nf R A IL W A Y S  
be pleased to state

(a) whether Railway Service Com­
mission* Miuaftarpur (North Eastern 
RailwaV) had advertised for about 600 
posta for which about 70,000 applica 
tions were filed m time*

(b) whether even aftei the lapse of 
about U years neither written test 
nor interviews have been called for. 
and

to) 11 to, the reasons theiefor and 
the exact time achtduie for test, inter­
view*, selection and appointment if 
th* appUecmtst

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH) (a) To fill up 913 
post8 for 25 categories, 63,680 appli­
cations were received by the Rail­
way Service Comnussiotn, Muzaffar- 
pur

(t>) and (<•) The information is be­
ing collected and will be laid on 
the tabk* of the House

Estimate for alternate alignment on 
Kangra Valley Railway

2̂81 PROF NARAIn CHAND 
PARASHAR Will the Minister of 
RAILWAYS be pleased to «iate *

U> the total estimate for the cons­
truction of alternate alignment of 
Kangia Valle' Railway and the de­
mand made on the Beas Dam authori 
ties befoie the construction work on 
the a ignmcm v, as taken up,

«n 1 whether there has been any re- 
usion of these estimates since then 
and the number ol times the estimates 
hate been reused for this project and 
the fig met, for each revision,

<t) tbi target ciute ioi completion 
o f  the alignment first decided upon 
h> the Railway Administration the 
numbei of timov it has been revised 
alongwith each revised date and the 
reasons for uhich the ievis1on v>as 
made, and

(d̂  whether the State Government 
has ateo been consulted at ib« time of 
taking a decision to dismantle the line 
and the jevision of target date and if 
so the ieaction of the State Govern­
ment’

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH> «a) The oiigina] esti- 
ma*ed tô t of the woik m 1969 was 
Rs li 62 crotes which vtag the amount 
intimated to the Bea** Dam
Authoutiea A quarterly advance
was, agreed to by the FA &
CAO/Beas Dam Project during




